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AT /ORDER

This is an appeal filed by the assessee against the order of the
Ld.CIT(A), National Faceless Appeal Centre(NFAC), Delhi dated
27/02/2025 in Appeal No.NFAC/2013-14/10072355 for assessment year
2014-15.

2. There is a delay of 49 days, for which the assesee has filed
condonation of delay petition. The revenue has not disputed the delay and
condonation. The reasons given by the assesee are found to be plausible,
Consequently, the delay in filing of the appeal is condoned.

3. A perusal of the facts as also the submissions of the Ld. Sr. DR
shows that the order of the Ld. CIT(A) is exparte in sofaras the assesee
has not represented before the Ld.CIT(A). This being so, in the interest of

the justice the issues in this appeal are restored to the file of the Ld.
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CIT(A) for readjudication after granting the assesee adequate opportunity
of being heard.

4. In the result, appeal of the assesee is partly allowed for statistical

purposes.

Order dictated and pronounced in the open court on 24/09/2025.
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